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From Shri Utpal Rajkhowa,
Registrar (Vigilance),

Gauhati High Court,
Guwahati.

NO.HC.vrr-3s I L999 I 8s9O I A

To,

Shri Pranjal Bora,

Member, MACT,

Silchar, Cachar, Assam. {A

Dated Guwahati tf,. l1 October, 2023.

Sub: Earned leave.

Ref:- Letter No. SMAC-ilt4tLtStS84 dtd. 17.10.2023.

Sir,

With reference to the above, I am directed to inform you that your prayer
for earned leave for three days from 25.10.2029 to 27.10.2023, alongwith
station leave permission, frcm the evening of 2o.1o.2023, tifl the morning of
30.10.2023 (prefixing 2L.L0.2023 to 24.10.2023; suffixing 2B.LO.2OZ3 to 29.10,2023),
has been granted. Further, you have been asked to hand over charge to the District and
sessions Judge, silchar, cachar, and in his absence, to the next senior most Judicial officer
available at the station.

Yours faithfully,

eL1,-
REGISTRAR. (VIGILANCE)

Memo No.Hc.vII-3s/1999/8s91-8s93/A, aated t{. L o. L6LJ

Copy to:

1. The Principal Accountant General (A&E), Assam, Guwahati for information.

(A copy of the leave application in prescribed format is enclosed herewith)

2._ The District and Sessions Judge, Silchar, Cachar.

,y'. *"project Manaser, Gauhati Hish court. 
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